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PAPERS LAID ON THE TABLE 

NOTIFICAT.ON UNI>ER MERCHANT SUlP· 
PING ACT, 1958 AND A STATEMENT FOR 

DELAY 

THE MINiSTER' OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): I beg to lay on the 
Table:-

(1) ·A copy each of the following 
Notifications (Hindi aDd English 
versions) under sub.section (3) ot 
section 458 of t~ Merchant Ship-
ping Act, 1958:-

(i) The Shipping Development 
Fund Committee (Accountants) 
Recruitment (Amendment) Rules, 
1980~ published hi Noti1lcation 
No. G.S.B. 648 in Gazette of 
India dated the 14th June, 1980. 

(iii) The Shipping Develop-
ment Fund Committee (sta1f Car 
Drivers Group.ex>' Posts) Recruit· 
ment (Second Amendment) 
Rula, 1980, published in Notift-
cation No. G.S.R. 649 in Gazette 
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of India dated the l~h June. 
1980. 

(ill) The Shipping Develop-
ment Fund Committee (Joint 
Secretary) Recruitment (First 
Amendment) Rules, 1980, pub-
lished jn Notification No. G.S.B. 
J 145 in Gazette of Jndia dated 
the 1st November, 1980. 

(2, A statement (Hindi and 
English versions) showing reasons 
for delay in laying the notifications 
mentioned at (1) above. [Placed 
i'l1. Library. See No. LT-1629/80.] 

ARMS (AMENDMENT) . RULES, 1980 

THE IdNISTEB OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBA1AH): I beg to 
lay on the Table a copy of the Arms 
(Amendment) Rules, 1980 (Hindi and 
English versions) published in Noti-
ftcation No. G.S.B. 1259 in Gazette of 
Inella dated the 13th December, 1980, 
under sub-section (3) of section 44 of 
the Arms Act, 1959. [Placed in Lib-
"4'11. See No. LT-1630/80]. 

DELHI SALm TAX (S1M:Nm AMEND-
:MZN'l') RULES, 1980 

THE DEPUTY MINIS~ IN THE 
MINISTRY OF FINANCE (SHRl 
lIAGANBHAI BAROT): I beg to lay 
on the Table a copy · of the Delhi 
Sales Tax (Seventh Amendment) 
Rules, 1980 (Hindi and English ver-
siOns) published in Notifications No. 
1'. 4/3f/BO-Fin. (G) in Delhi Ga7.ette 
dated the 4th December, 1980, under 
section '12 of the Delhi Sales Tax Act, 
1075. [Placed in Ubt'Cl1'V. See No. LT-
1831/80.] 

11.11 ... . ~.: . --1 
STATBMBNTS OF ESTIMATES . . . . ' COMMft'TD 

SHRI s. B. P. PA'rl'ABBI BAllA 
l\A() (RajahmUDdry): I beg to laY on 

the Table En,llsh and HiDdi gendoD8 
of the followin, statementa:-

• (1) statement showing 8na1 re-
plies 01 Government in raped aI 
Chapter V and further information 
in respect of other Chapters of the 
Twenty-fourth Action Taken Re-
port of Estimates Committee (Sixth 
Lok Sabha) on the Ministry of 
Commerce (Deptt. of Textiles) 
Powerloom Industry. 

(2) Statement showing final re-
plies of Government in respect of 
Chapter V and further information 
in respect Of other Chapters of the 
Thirty-first Action Taken RePOrt of 
Estimates Committee (Sixth Lok 
Sabha) on the Ministry Of Com-
merCe (Deptt. of Textiles) Band-
loom Industry. 

12.13 h .... 

STATEMENTS OF PUBLIC AC-
COUNTS COMMl'rtEE 

SHRI CHANDRAJIT YADAV 
(Azamgarh): 1 beg to lay on the 

. Table English and Hindi versions of 
the following statements:-

(1) statement showing Action 
Taken. by Government on the re-
commendations contained "in Chap-
ter I and· final replies in respect of 
Chapter V of Fiftieth Report (Sixth 
Lok Sabha) on Directorate of 
Advertising and Visual Publicity. 

(2) Statement showing Action 
Taken by Government OIl the re-
commendations contained in Chap-
ter I of Hundred and Sixteenth 
Deport (Sixth Lok Sabha) Oil 
Crash C Scheme for Rural Empl07-
ment. 


